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COMMON ORDER

T.C.P. No. 223l169/NCLT/MB/MAH/2017
T.C.P. No. 2241 169/NCLT/MB/MAH / 2017
T.C.P. No. 2251 169/NCLT/MB/MAH / 2017

1. The Learned Representatives of both the sides are present.

2. The Learned Representative from the side of the Petitioner stated that as

per the instructions from the Petitioner, the matter is to be withdrawn.

Therefore he seeks permission to withdraw the Petition. Granted.

3. The is disposed of as Withdrawn. Consigned

Pantula Mohan
Member icial)
28.09.20,.7

to the Records.

M.K. Shrawat
Member (Judicial)
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